- Government of Jammu and Kashmir

» T J&K Pollution Control Board
m Winter Office: November-April Summer Office: May-October
Parivesh Bhawan, Gladni, Sheikh-Ul-Alam Campus,
Transport Nagar, Narwal, Behind Govt. Solk Factory,
PCB Jammu (J&K) 180006 Rajbagh, Srinagar(J&K) 190008
Ph/Fax. 0191-2476925 Ph./Fax. 0194-2311165

email: membersecretaryjkspcb@gmail.com

The Consultant (Judicial)
Hon’ble National Green Tribunal
New-Delhi.

No:- PCB/NGT/78/019/ | 764 Date:- ¢ 3 /02/2021.

Sub:- Westend Green Farms Society Versus Union of India & Ors.

Ref:- Consultant Judicial e-mail dt 02/02/2021 with regard to compliance of Hon’ble NGT order
dated 23-07-2020 in OA No. 400/2017.

Sir,

With regard to your email under reference on above subject, it is to say that, in compliance
to the order dated 23-07-2020 of the Hon’ble NGT in OA No. 400/2017, the J&K Pollution
Control Board has'already submitted the quarterly status report as on 3¢-11-2020 to Member
Secretary Central Pollution Control Board (CPCB) vide communication No.
PCB/T/C/CPCB/Hotel/Qtr/2020/740-43 dt 31-12-2020, copy whereof is attached herewith.

The report may kindly be placed before the Hon’ble NGT for consideration please. |

Yours faithfully

Encl. Communication dt 31-12-2020 W\
(B. M-Sharma)
Member Secretary
J&KPCB



Government of Jammu and Kashmir

JK Pollution Control Board

&
Jammu
Winter office: November-April
PariveshBhawan, Gladni,
Transport Nagar, Narwal,
Jammu. (J&K) 180006.
Ph./Fax. 0191-2476925

Summer Office: May-October
Sheikh-ul-Alam Campus,

Behind Govt. Silk Factory, \
Rajbagh,Srinagar(J&K) 190008
Ph./Fax. 0194-2311165.

email:membersecretaryjkspcb@gmail.com

.

The Member Secretary,

Central Pollution Control Board,
(Ministry of Environment & Forests) v N
PariveshBhawan, C.B.D. Cum-Office Complex, '
East Arjun Nagar, Shahdara,

Delhi-110032.

No:  PCB/T/C/CPCB/Hotel/Qtr/2020/ ?40 A L/S Date: 3/ -12-2020.

Sub: - Quarterly status report as on 30.11.2020 in compliance with Hon’ble NGT order
dated 23.07.2020 in matter of OA No. 400/207 titled as Westend Green Form
Society Versus Union of India & Ors.

Ref.:- CPCB email dated 23.12.2020.

Sir, . :
With reference to the above cited subject, the J&K PCB has taken following steps for
implementation of Hon’ble NGT directions in matter of OA No. 400/207 titled as Westend
Green Form Society Versus Union of India & Ors. issued on dt. 23.07.2023.

A | Public Notices published in L. Greater Kashmir on 09/10/2020.
the News Papers for vide ii. State Times on 09/10/2020.
publicity among all the Stake 1. Amar Ujala Hindi News Paper on
Holders. 09/10/2020. ]
v, Daily Excelsior on 12/10/2020.

B | Directions have been issued to both the Regional Directors, PCB Jammu/Kashmir
regions for implement the Mechanism / Guide lines for control of pollution and
Enforcement of Environment Norms at Individual Establishments and the Area/cluster of
Restaurants/Hotels/ Banquets etc.

C | The latest information as on 30/11/2020 on prescribed CPCB format is also enclosed.

Yours faithfully,
Encl.: a/a.

Y,

Asstt. Environmeﬁ‘l’é{ ']é/lflgineer

Member Secretary
PCB, Jammu.

Copy to :-

1- Sh. N. K. Gupta Sc. E & DH, Sc. E & DH UPC-I Division, Central Pollution Control
Board, East, Arjun Nagar, Delhi-110032 (nkgupta.cpcb@nic.in)
2- Asstt. Environmental Engineer, PCB, Jammu.

3- PA to the Chairman for information of the Chairman J &K, PCB.
4- Office file.
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Format seeking information regarding Mechanism/Guidelines for Control of Pollution and Enforcement of

Environment Norms at Individual Establishments and the Area/Cluster of Restaurants / Hotels / Motels /
Banquets etc.

1. Name of UT : Jammu and Kashmir

2. Total No. of Units : 2268
Restaurants: 128 Hotels:1798 Motels:

Banquets: 342 Marriage Hall: Other such type of units:

3. Is there any Mechanism / Guidelines / Mitigation measures for Control of Pollution and Yes/No
Enforcement of Environment Norms at Individual Establishments and the Area / Cluster of ( Yes CPCB
Restaurants / Hotels / Motels / Banquets etc.? (If yes, please enclose copy of the same) guidelines )

4. Consents / Clearances / Control Options Yes No Planning/Applied

(No. of Units (No. of Units) (No. of Units)

i) Consent to Establish under Air / Water Act 27 0 3

i) Consent to Operate under Air / Water Act 1171 1025 42

iii) Permission for concerned Authorities in accordance NA NA P H NA
with provisions of Noise Rules b

iv) Permission for Ground Water Extraction from NA NA NA
concerned Authorities, if required

V) Building Plan Approval from concerned Authorities NA NA NA

vi) Fire Safety Certificate / NOC from concerned NA NA NA
Authorities

S, Water Pollution Control

i) Main Water Source Municipality water Bore Well Private

supply ground water Supplier
(2268 No.) (01 No.) (No.)

ii) Effluent Treatment Plant (ETP)/ Sewage Yes No N.A

Treatment Plant (STP) provided (413No.) (361 No.)
ETP/ STP Compliance status Complying Non complying Planned for
(364No.) (49 No. ) (No.)
iii) Rain Water Harvesting System (RWH) adopted Has RWH No RWH In process
(No.) (2268 No.) (No.)
iv) Sewerage Network available Yes No. N.A
( 224No.) (2033 No.)
Unit connected to sewerage network Yes No Planned
(224 No.) (1816 No.) (217 No.)
6. Air Pollution Control
i) Kitchen with proper ducting/ Exhaust arrangements Yes No Has no kitchen
(1451No.) (26 No.) (780No.)

i) é\ﬂa;g fupellqté)r/l(cithge? / Heating / Ovens LPG PNG / CNG No Kitchen

etc.) (1477No.) (No.) (780No.)

iii) Tandoors — Fuel used /heating Coal/ Charcoal CNG/PNG No Tandoor

)




(Coal / Petcoke / LPG / PNG / etc.) (347 No.) (No.) 1910No. )
iv) DG Set Operation — Main fuel Diesel CNG/LPG Non-operational
(1397No. ) (No.) (No.)
V) DG Sets — Proper Stack Height Proper Stack Planned for
Yes (1316No.) (No.)
No (81 No.) (No.)
7. Solid Waste Management
i) Proper storage & segregation facility within unit Yes No Planned for
(1357No.) (897No.) ( 3No.)
i) Provision of composting facility Yes No Planned for
(94No.) (452 No.) (No.)
iil) Units having engagement with local body for Yes No Planned for
collection / processing of waste (1897No.) (360 Nos. ) (nil)
8. Noise Pollution Control
1) Permission from Authorities as per provisions of Yes No Applied for
Noise Pollution (No.) (No.) (No.)
(R & C) Rules, 2000.
i) D.G. sets — compliance with stipulated standards Yes No N.A
(1396 No.) (1 No.)
iii) Complaints received from local people Yes No No. addressed
2 (1395No.) (2 No.)
(No.)
Qs Parking & Other Issues
i) Parking Provisions — Own/Contracted/On-road Own Parking Contracted On-road parking
Parking nuisance. (1246 No.) (241 No.) (770Nos.)
i) Units having adequate parking facilities (Self/ Yes No Planned for
Common) (768No. ) (478No.) (No.)

/

.




Government of Jammu and Kashmir

J&K Pollution Control Board

Jammu .
ovember-April Summer Office: May-October
n, Gladni, % Sheikh-ul-Alam Campus,
. Narwal, Behind Govt. Silk Factory,
\ 10006. g Rajbagh, Srinagar (J&K) 190008
PCE ey 76925 Ph./Fax. 0194-2311165.
\‘ paas— email: membersecretaryjkspeb@gmail.com
The Regional Director, , FRSET P i
5 on oie compliance
Pollution Control Board, : ,p :
Jammu / Kashmir. i
No:- JKPCB/NGT/78/019/ Ny~ts Date:- 24£06-2020.

Sub:- Mechanism 7 Guidelines Tor control of Pollution and enforcement of Environment
Norms at Individual Establishments and the Area / Cluster of Restaurants / Hotels /
Motels/Banquets etc.

Ref:- CPCB No. B-31013/30/2020/UPC-1/216 dt. 19-03-2020.

Kindly find enclosed herewith CPCB communication received from CPCB-Gol, vide
No. B-31013/30/2020/U?C-I/216 dt. 19-03-2020 on the referred subject.

You are advised to comply with the Hon’ble NGT order dt. 20-12-2019 in OA 400 / 2017 in
case titled as Westend Green Farms Society V/s Uol and Ors., to adopt the Mechl;lniém /
Guidelines prepared by CPCB with necessary modifications but without diluting its essence

and furnish the modified mechanism / guidelines.

The status report about compliance as per enclosed format to this office for onward
submission the CPCB-Gol, within weeks time positively.

Time bound compliance.

Encl:- CPCB letter dt. 19-03-2020 K

With guidelines. \ 1(\ E
(B.MVk na)
‘ @( Member Secretary
O} JK PCB, Jammu

Copy to the:- ; ‘ _
R P.A to Chairman for information of the Chairman, JKPCB, Jammu.
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Go vernm A
R I8 Poliution Contral Board o7 8
TR s Janmuma. : 2
. rrica: N sher-April i SummeoroOffice: May-aan:b-r v s
| -g‘r"‘":xrnnan-::;n.’é;%, 5 : : Shaikt-ul-Alo Campus, :
4 . “Franspert Nagar, Narwal, ¥y . -Bahind Govt. SlK Faciory, 3
40N W ~Jammu.: {JM) 180D06, X . + . Rajbagh; Srlnngnr{JﬁK) 190008
- spes’ PR, omx-:e.mozs ) ‘ PhifFax. 0194-2311465. s
: o S Public Notice
Compli of Envir nt; Nnrms l:y Mnrringc lInlls J‘Restaurants/ Holels 4 Motels / Banguets etc !

Shyle National Grcen Tribunal dated 23-07-2020, in 0.A No. -

1o pursum\cc 1o the orders of the Hon
Norms by ‘Restaurants / Hotels i Mor.els i

400 £ 2017, in-the maner “of n;,qmplmncs of Environment.
Banqu:\s elc; all'the. Marrisge Halls./ Rcstnuranls I Holals /'Molels /- Bimquels etc, in‘the Union Territory

of .J:mnm & K.nshmur are: hemby, b,y way, of this- publn: notice, . are” dnre::ted 10 mmply w.lm the
m:clum:sm ¥ gmdelmes _for-Control of Eollulmn aind, nfor t of Epvir Norms at zmimdual
* establishments and. fhe Area./ Clusur of Restaurants { Hotels!' Morels 7 Banquers erc, -as:issued by: ;_he. .
#Cenwal Pollution Comrol Board (Govt. of ] 'a);DelhI, dt.19-03-2020, i i A

s Amordmgly, vlhg: v amage Halls, 4 R;s&aumms 1 ,Hotels/ Motelsannquets et in Jammu and
t 1o Operate under Wnler (P&.CP) act, 1974 a.nd- i

Kach SR
f ‘m;nn‘.

; 'A!:(P&CP) Act, 1981

DIPIJ-‘I 946-P120
'~Dt. 08 10—20




ST S : " .. Government of Jammu and Kashmir ' .
% .+ J&KPollution Control Board
- BPCH g ST Jammu T 2
‘Winter Office ; November-April SAE Summer Office : May-October
Parivesh Bhawan, Gladni, ‘ e SheikB AT Campus, -
Transport Nagar, Narwal, ‘ v e Behind Govt. Silk Factory,
Jammu. (J&K) 180006, o ‘ e Rajbagh, Srinagar.(J&K) 190008
i Ph./Fax. 0191-2476925 f e i Ty BT Ph./Fax. 0194-21_311165
Sy : . email : (nemberseweta;yjkspt:b@gmall.cam
: PUBLIC NOTICE . : Al
Compliance of Environment Norms by Marriage Halls'/ Restaurants/ Hotels / Motels / Banguets etc.
{ - Inpursuance to the orders of the Hon!

ble National Green Tribunal dated 23-07-2020, in O.A No, 400/2017,
in the matter of compliance of Environment Norms b

y. Restaurants / Hotels / Motels / Banquets eto, all the
Marriage Halls / Restaurants /:Hotels / Motels / Banquets etc, in the Union Territory. of Jammu & Kashmir are.
|| hereby, by way of this public notice, are v_di're_gted fo_oémply f_wlth‘ the"-mec‘hanism /.guidelines '*fo'r‘ Control of
| Pollution and enforcement of. En\j/ir'orimén_t Norms at individual establishments and the Area / Cluster of ||
| Restaurants / Hotels / Motels / Banquets etc, as issued by the Central Pollution Conttrol Board (Govt. of India) |
Delhi, dt. 19-03-2020. = ' Sl RERRERY L U R e T O S e T

ar »‘A'ccordingly.‘vthe‘M.af,rj.a’?;efH'_a(Is’ I Restalirants / Hota: Motels / Banquets etc, in Jammy'and Kashmir |
shall obtain'Consent to Establish / Consent to Operate inder Water (P&CP) Act, 1974 -and Air (P&CP)Act,
{1981 from the Jammu & Kashmir Pollution Gontrol Board, without further Ioss of time. gl
« - Failure to ébtain mand_atoryzcons‘ent;of the Board shall lead to closing down of the non-comp
|initiating p;osecutibri and recoyering compensation on ,'Bolly‘tér Pays Principle’,

For further details, kindly refer www.jkspcb.nic.in Or contact the concerned Divisional Officer, J&K PCB. |
Member Secretary |
JK PCB, Jammu,

e

i ik "

mpliant activities, |

S e e s
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PUBLIC NOTICE

Complianoe of Envircnment Horms
| by Marrisge Halls f Restaurants f

Hotels fMobels [ Banguets ¢,

I pausrsasrese 1o the aoders of fhee Harlle
Klngignal Grsews Tl @abedk 23072007, in
G e, S0 200 8, b R i of comiplanc
ol Ernvinomenent hums by Restaurands £ Hotels
| Mk Bsgusts e, all khe Blanage Hells
| Fesibardnds o Hoteby o Rotels § Sty o8, b
| the Lindoen Territory  of kemimea & Kashrsir are
| bereb, be vty of this gablic notic. are geesied
b cocigaly with the reethaipian s guidelines
for Comitesl of Polutan and sdorcement of
 Erhinment ke at inshvidiastestatdishmengy

| Matel § Batiguels elc, o idoed by the Centeal
| Pestiviinn Contiad Bodsrd ([Gost. of india) Delhl,
| SETR-D3-F0E],

| Accordingly, the Marsage Halls §
| Ruestaurants § Hatgls! Motelsflanguels £ in
| Farneni siwd Eadtemnie shall pitsin Comsent i
| Esfabilisli & Comsent o Operaie wapdes Wiaker
| PBCF) S0, TITS and Ale PECPHACE 1531 o
| ez Bamima & Kesshinbe Poliuian Comtio! Boar,
| sl TorEher boss of Lime,

| Fallure be obdain nandatory consent of
| b Hoard shall bead 10 closbng doven of the
| PofEoaiant ackldlies, midialng fessedution

| iz, Jede PORL
M*mm#ubw

| and hur rea  Chaster of Restaaranis / Hobels!

| and recowering cormpensation on Poileter Bay
| Pringiple) For further diotatin kindly seher waw,
e bt dr ot Doek sk B (mmw c-f.ww i
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